
 Stat.  re.  British
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 2  hrs.

 [Mr.  Derury-Speaker  in  the  Chair]

 BRITISH  INDIA  CORPORATION
 LIMITED  (ACQUISITION  OF  SHA-

 RES)  BILL**

 THE  MINISTER  OF  COMMERCE
 AND  STEEL  AND  MINES  (SHRI
 PRANAB  MUKHERJEE):  Sir,  I  beg  to
 move  for  leave  to  introduce  a  Bill  to
 provide  for  the  acquisition  of  certain
 shares  of  the  British  India  Corporation
 Limited  with  a  view  to  securing  the
 proper  management  of  the  affairs  of
 the  Company  and  the  continuity  and
 development  of  the  production  of  goods
 which  are  vital  to  the  needs  of  the
 country  and  for  matters  connected
 therewith  or  incidental  thereto.

 MR,  DEPUTY  SPEAKER:  The  Ques-
 tion  is.

 “That  leave  be  granted  to
 introduce  a  Bill  to  provide  for  the
 acquisition  of  certain  shares  of  the
 British  India  Corporation  Limited
 with  a  view  to  securing  the  proper
 Management  of  the  affairs  of  the
 Company  and  the  continuity  and
 development  of  the  production  of
 goods  which  are  vital  to  the  neeas
 of  the  country  and  for  matters  con-
 mee4  therewith  or  incidental
 thereto.”

 The  motion  was  adopted.

 SHRI  PRANAB  MUKHERJEE:,  I
 introduce*  the  Bill.

 ~
 STATEMENT  RE,  BRITISH  INDIA
 CORPORATION  (ACQUISITION  OF

 SHARES)  ORDINANCE,  1981

 THE  MINISTER  OF  COMMERCE
 AND  STEEL  AND  MINES  (SHRI
 PRANAB  MUKHERJEE):  Sir,  with
 your  permission  I  beg  to  lay  on  the
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 MATTERS  UNDER  RULE  377

 (i)Railway  facilities  in  Nalagarh
 Tehsil  in  Himachal  Pradesh

 थो  कृष्ण  दश  सुल्तानपुरी  (शिमला) :
 झष्यक्ष  महोदय,  हिमाचल  प्रदेश  में  तहसील
 नालागढ़,  जिला  सोलन,  एक  बहत  बड़ा
 श्नौद्योगिक  स्थान  बनाया  जा  रहा  है  ।

 यहाँ  कई  कारखाने  स्थापित  हो  चुके  हैं
 कौर  इस  जिला  में  परमाणु  बरोटी  वाला

 इत्यादि  में  काफी  उद्दोग  चल  रहे  है।

 परन्तु यह  बड़े  खेद  का  विषय  है  कि  यहां
 पर  करोडों  कुपये  की  बिल्डिंगें  तथा
 कारखाने  स्थापित  हैं  और  लोगों  को

 बाबजूद  इन  सब  बातों  के  होते  हुए भी
 रेलवे  की  सुविधाएं  उपलब्ध  नहीं  हैं।

 तहसील  नालागढ़  में  रेलवे  लाइन  1926

 में  बिछी  हुई  थी,  जो  कि  इस  नगर से
 पत्थर  इत्यादि  ले  जाने  के  लिए  तरदीद
 पथरीला  के  लिए  बनाई  गई  थी  कौर

 इस  से  तमाम  क्षेत्र  लाभान्वित  हो  रहा
 था।  परन्तु यह  बहुत  पहले  उखाड़  दी  गई
 शरीर जो जो  बड़ी  लाइन  की  यह  बिछी  हुई
 पटरी,  जिस  पर  यह  लाइन  बनी  यी,  मौके

 पर  मौजूद  है।  हैरानी  इस  बात  की  है
 कि  इस  क्षेत्र  में  रेलवे  की  पटरी  भी
 उखाड़  दी  गई  कौर  नालागढ़,  हिमाचल

 प्रदेश का  मैदानी  इलाका  होने  के  कारण

 wat  सब-डिविजन,  बुधवार.  विकास
 खंड  तथा  सब-तहसील  'राम शहर  मा 1' केन्द्र

 स्थान  है  ।  ग्रामीण लोगों  कोझपनी  उपज

 खेती  व  कारखाने की  बनी  वस्तुझों  को

 **Published  म  Gazette  of  India  Extraordinary,  Part  1,  Section  2
 dated  24-8-1981.  &

 “Introduced  with  the  recommendatiof of  the  President.


